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[®T. &. NHAI/PIU-KNJ/KNP-RR/2022/3D]
ag e E™, AT
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 30th September, 2025

S.0. 4462(E).— — Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 168 Dated:09/01/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of Ring Road in the stretch of land from Km. 59.075 to Km. 67.5 in the district of KANPUR NAGAR in the state of
UTTAR PRADESH

And whereas the substance of the said notification has been published in “Amar Ujala” and “Hindustan
Times” both dated 18/01/2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority (37/17, Westcott Building, The Mall Road, Opposite RBI Bank,
Kanpur Nagar) has received objections filed under Section 3-C, considered and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers

conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby

declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Ring Road in the stretch of
land from Km. 59.075 to Km. 67.5 in the district of KANPUR NAGAR in the state of
UTTAR PRADESH

State: UTTAR PRADESH

|[District: KANPUR NAGAR

SI. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

[ 1

|Taluk: Kanpur

|Village: Chakeri

1

200

Government

Agriculture

0.0846

Central Immunity
Department
200

201

Common

Agriculture

0.1727

Central Immunity
Departmen, Rakesh
Kohli, Sanjay Kohli sons
of Ved Kohli Om
Prakash Gupta son of
Chandrika Prasad Gupta
Dilip Kumar Gupta son
of Ram Kumar Gupta
Mukesh Kumar Omar
son of Balbhadra Prasad
Omar

201

563

Private

Agriculture

0.0025

Kamal Singh son of
Babu Singh Vimal Singh,
Nawab Singh sons of
Man Singh

563

564

Private

Agriculture

0.0716

Gajraj Singh son of
Narayan Randhir Singh
son of Ayodhya Prasad,
Sukhdei wife Chandresh
and Santosh Kumar
Yadav son Chandresh,
Shripal, Rajkishore,
Ramkishore, younger
sons, Fatehbahad Singh,
Ranveer Singh, Ranveer
Singh, Udayveer Singh
sons Ayodhya Prasad
Vikas, Suresh, Ramesh,
Sunil sons Munna
Ushadevi wife Munna,
Ramkumar son Nanhu
Manoj, Pramod, Sarvesh
Putragan Ramautar Sunil
Minor 16 years, Anil
Minor 14 years, sons
Ramautar Guardian
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Manoj Bhai, Kapursingh,
Pappu, Rambabu sons
Bade alias Asharfilal,
Mrs. Sukhdei wife Bade
alias Asharfilal, Shriyans
Minor age 5 years son
Ramkesh Guardian
mother Smt. Manorama
and Smt. Manorama wife
Ramkesh , Lakhan son of’
Baburam, Ankit Kumar
son of Vijay Kumar,
Amit Minor 9 years,
Sumit Minor 7 years
Sons Vijay Kumar
Guardian Nanhki Maa,
Smt. Nanhki wife of
Vijay Kumar, Phool
Singh, Kamal Singh,
Vimal Singh, Ramrati
sons of Nirbhay Singh,
Sonu Minor 17 years son
late Ram Singh Guardian
Ramkishore , Usha
Yadav wife of Ram
Pratap, Smt. Sushila
Devi wife of Chandrajit
Yadav

564

5 590

Government

Usar

0.0367

Usar
590

6 592

Government

Rasta

0.0229

Sadak District Board
592

7 594

Government

Agriculture

0.1415

Kanpur Development
Authority
594

8 595

Private

Agriculture

0.1078

Sher Singh son of
Achhelal and Kumari
Khushi Minor age 16
years Guardian Mr. Sub-
District Magistrate Sadar
Kanpur Nagar Daughter
Kamal Singh Rameshvari
Devi wife of Gorelal and
Ramakant and
Keshankant and Kamlesh
Yadav and Vikas Yadav
and Vimlesh Kumar sons
of Gorelal Rajaram,
Siyaram, Pyare Lal,
Ramprakash sons of
Pachchu Rajendra Kumar
son of Om Prakash
Rajesh Singh, Gulab
Singh sons of Biharilal
Jitendra, Mahendra,
Dharmendra sons of
Subedar Shobha wife of
late Subedar

595

9 596

Private

Agriculture

0.1203

Ram Singh, Babu Singh
sons Gudda Subedar
Singh son Sitaram
Balwan Singh son Hira
Sher Singh son

Kedarnath Smt. Shanti
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Devi wife Kedarnath
596

10

597

Private

Agriculture

0.1109

Kamal Singh son of
Babu Singh Vimal Singh,
Nawab Singh sons of
Man Singh

597

11

618

Private

Agriculture

0.0376

Ram Swaroop, Ram
Kishore sons Kanchan
Sudhir Kumar, Sunil
Kumar, Anil Kumar sons
Ram Avatar Janak Dulari
wife Ram Avatar

618

12

619

Private

Agriculture

0.01

Munna Lal son of
Jagannath, Mrs. Sharda
Devi wife of Rajendra
Singh

619

13

620

Private

Agriculture

0.14

Munna Lal son of
Jagannath, Mrs. Sharda
Devi wife of Rajendra
Singh

620

14

621

Private

Agriculture

0.0235

Subedar Singh son of
Sitaram Balwan Singh
son Heera Sher Singh
son of Kedarnath Mrs.
Shanti Devi wife
Kedarnath Lal Singh
sons Prahlad and Kapoor
Singh and Pappu and
Raju sons Harilal and
Mrs. Siyadulari wife
Harilal Suman daughter
Chandrapal Sukhdei wife
Chandresh and Santosh
Kumar Yadav son
Chandresh Babu Singh,
Ram Singh sons Gudda
Shripal, Ram Kishore
Putragan Chhota Gajraj
Singh son of Narayan
Ramkumar son Nanhu
Manojkumar, Sanoj,
Pramod, Sarvesh
Putragan Ramautar Sunil
minor 16yrs, Anil Minor
14yrs Sons of Ramautar
Rambabu, Pappu,
Kapoor Singh, Sukhdei
sons Bed alias Asharfilal
Shriyans Minor age 5
years son Ramkesh
Guardian mother Mrs.
Manorama and Mrs.
Manorama Wife of
Ramkesh Lakhan son of
Baburam Ankit, Amit,
Sumit sons of Vijay
Kumar Nanhki son of
Shivlal Jitendra,
Dharmendra sons of
Amar Singh Smt. Meera
Devi wife of Amar Singh
Phool Singh, Kamal
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Singh, Vimal Singh,
Ramrati sons of Nirbhay
Singh Fateh Bahadur
Singh, Ranveer Singh,
Randhir Singh, Ranjit
Singh, Udayveer Singh
sons of Ayodhya Prasad
Vikas, Ramesh, Suresh,
Sunil sons of Munna
Singh Smt. Usha Devi
wife of Munna Singh
Jimipal alias Manu,
Ramchandra sons of
Satyanarayan Sonu
Minor age 15 years son
of Ram Singh Guardian.
uncle Ram Kishore,
Randhir Singh sons of
Ayodhya Prasad

621

15

623

Private

Agriculture

0.0486

Subedar Singh son of
Sitaram Balwan Singh
son of Hira Sher Singh
son of Kedarnath Smt.
Shanti Devi wife of
Kedarnath Prahlad son of
Raja Babu Singh, Ram
Singh, sons of Gudda
Shripal, Chandrapal,
Chandresh, Ram Kishore
sons of Chota Gajraj
Singh son of Narayan
Ramkumar son of Nanhu
Sanoj, Pramod, Sarvesh,
Manoj Kumar sons of
Ramavatar Sunil Minor
16 years, Anil Minor 14
years sons of Ramavatar
Rambabu, Pappu,
Kapoor Singh, Sukhdei
sons of Ved alias Asharfi
Lal Ramkesh, Lakhan
sons of Baburam Ankit,
Amit, Sumit sons of
Vijaykumar Nanhki son
of Shivlal Jitendra,
Dharmendra sons of
Amar Singh Smt. Meera
Devi wife of Amar Singh
Phool Singh, Kamal
Singh, Vimal Singh,
Ramrati sons of Nirbhay
Singh Fateh Bahadur
Singh, Ranveer Singh,
Randhir Singh, Ranjit
Singh, Uday Veer Singh
sons of Ayodhya Prasad
Vikas, Ramesh, Suresh,
Sunil sons of Munna
Singh Smt. Usha Devi
wife of Munna Singh
Jimipal alias Manu,
Ramchandra sons of
Satyanarayan Sonu
minor age 15 years son
of Ram Singh, uncle
Ram Kishore

623
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16

624

Private

Agriculture

0.1216

Munna Lal son of
Jagannath Awadhesh
Kumar Singh son of Ram
Barat Singh, Tiwaripur,
Kanpur Nagar and Ram
Singh son of late Shyam
Singh and Shravan
Kumar son of Ram
Narayan Pandey and
Rameshwar Nath Singh
son of Sukhraj Singh,
Karan Singh son of
Munna Lal Mrs. Gauri
wife of Bhola Vikram
Singh Chauhan son of
Krishna Pal Mrs. Preeti
Pal wife of Ram Kumar
624

Village: Ku

Igaon

17

120

Government

Agriculture

0.321

Kanpur Development
Authority
120

18

121

Government

Agriculture

0.1764

Kanpur Development
Authority
121

19

122

Government

Agriculture

0.0238

Kanpur Development
Authority
122

20

123

Government

Agriculture

0.2628

Kanpur Development
Authority
123

21

124

Private

Agriculture

0.0125

Durga Prasad, Baldev,
Ram Shankar son of
Puran

124

22

125

Private

Agriculture

0.0694

Durga Prasad, Baldev,
Ram Shankar son of
Puran

125

23

126

Government

Jangal Digar

0.0243

Jangal Digar
126

24

127

Common

Agriculture

0.0158

Municipal Corporation ,
Gayadin Putra Gola
127

25

128

Government

Agriculture

0.0883

Kanpur Development
Authority
128

26

129

Common

Agriculture

0.0499

Municipal Corporation ,
Prabhu, Brahma, Sahab
Lal sons of Kalicharan
Noor Mohammad son of
Chutiya, Munni Nishan
wife of Chutiya Mansoor
Alam son of Masood
Alam and Mubashshir
Ulhaq son of Muzaffar
Ul Haq

129

27

13

Private

Agriculture

0.1724

Ram Singh, Man Singh,
Nain Singh, Jai Singh,
Uday Singh sons of
Magali Prasad

13
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28

130

Government

New Parati

0.064

New Parati
130

29

131

Private

Agriculture

0.133

Mamta Devi wife Rakesh
Kumar Bhagyavati wife
Ramshankar, Ram
Kishore, Santram son
Maujilal Manisha wife
Nandram alias Kallu and
Priyanshu and Kratika
sons/daughters Nandram
alias Kallu guardian
Manisha mother
Rambalak son Anantu
Anup, Ajitputragan
Parshuram Smt. Princess
Wife Late Parshuram
Smt. Shivkali wife Late
Ananthu Jitendra Kumar,
Dharmendra Pal, sons
Munshilal Mrs.
Siyadulari, wife of Late
Munsilal

131

30

132

Government

New Parati

0.01

New Parati
132

31

133

Private

Agriculture

0.01

Mamta Devi wife of
Rakesh Kumar
Bhagyawati wife of
Ramshankar

133

32

134

Government

Jangal Digar

0.01

Jangal Digar
134

33

135

Private

Agriculture

0.2944

Sudhir Pal son of
Ramkhilawan, Smt.
Rajana Devi wife of late
Ramkhilawan, Sundar
Lal, Ramgopal,
Ramkishore sons of
Sukhnandan, Shivpal son
of Ramkhilawan, Achhe
Lal, Krishna Kumar,
Rajpal sons of Thakur,
Chandrapal, Ramkumar,
Amit Kumar sons of
Rajaram, Bade Lal Pal
son of late Jagannath and
Ramshankar son of late
Jagannath and Ram
Khilawan Pal son of late
Jagannath and Ram
Vilash Pal son of late
Jagannath and Saurabh
Kumar Pal son of late
Jagannath, Ramesh
Chandra Pal and
Ramkishan Pal sons of
late Ramnath,
Ramnareshpal, Jeetu Pal
sons of Ramasare,
Ramsevak, Ramjivan
sons of Rajaram

135

34

136

Government

Jangal Digar

0.02

Jangal Digar
136

35

137

Private

Agriculture

0.1607

Mamta Devi wife of
Rakesh Kumar
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Bhagyawati wife of
Ramshankar
137

36

138

Private

Agriculture

0.251

Ramsevak, Ramjivan
sons of Rajaram Bade
Lal Pal son of late
Jagannath and
Ramshankar son of late
Jagannath and Ram
Khilawan Pal son of late
Jagannath and Ram
Vilash Pal son of late
Jagannath and Saurabh
Kumar Pal son of late
Jagannath
Rameshchandrapal,
Ramkishan Pal sons of
Ramnath Ramesh
Chandra Pal and
Ramkishan Pal sons of
late Ramnath
Ramnareshpal, Jeetu Pal
sons of Ramasare,
Shivshankar son of
Hazari

138

37

139

Private

Agriculture

0.0481

Prabhu, Brahma, Sahab
Lal sons Kalicharan,
Noor Mohammad son of
Chutiya Munni Nishan
daughter of Chutiya
Mansoor Alam son of
Masood Alam and
Mubashshir Ulhaq son of
Muzaffar Ul Haq

139

38

14

Private

Agriculture

0.1295

Kanhaiyalal, Surajwali
sons Shivram
14

39

141

Government

Agriculture

0.0059

Kanpur Development
Authority
141

40

146

Government

Agriculture

0.3556

Kanpur Development
Authority
146

41

149

Government

Agriculture

0.1944

Kanpur Development
Authority
149

42

15

Private

Agriculture

0.0801

Kanhaiyalal, Surajwali
sons Shivram
15

43

18

Government

Agriculture

0.4747

Kanpur Development
Authority
18

44

34

Private

Agriculture

0.0134

Brijlal son of Sukhlal,
Ramraj, Jagdish Kumar,
Dharamraj, Rajepal, Raj
Bahadur sons of
Asharfilal, Jagrup Singh,
Rajjan Singh sons of
Ayodhya Singh, Widow
Rukmin wife of Ayodhya
Singh, Gajraj Singh son
of Brahma, Shiv Kumar
Yadav son of late




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 37

Vanshilal and Jaswant
Singh son of late
Vanshilal, Bhullu son of
Panna, Anganu son of
Channa, Shivram son of
Buddhi, Veer Singh son
of Dulara, Jagdish Singh,
Chandrapal sons of
Bhagwati Prasad, Babu
Singh, Chhotelal sons of
Sundar

34

45 35 Private Agriculture 0.0105|(Brijlal son of Sukhlal,
Ramraj, Jagdish Kumar,
Dharamraj, Rajepal, Raj
Bahadur sons of
Asharfilal, Jagrup Singh,
Rajjan Singh sons of
Ayodhya Singh, Widow
Rukmin wife of Ayodhya
Singh, Gajraj Singh son
of Brahma, Shiv Kumar
Yadav son of late
Vanshilal and Jaswant
Singh son of late
Vanshilal, Bhullu son of
Panna, Anganu son of
Channa, Shivram son of
Buddhi, Veer Singh son
of Dulara, Jagdish Singh,
Chandrapal sons of
Bhagwati Prasad, Babu
Singh, Chhotelal sons of
Sundar

35

46 36 Private Agriculture 0.0818|[Jagannath, Daulat son of
Bhadai, Lallu son of
Panna, Durga son of
Chinta, Anganu son of
Channa, Shivram son of
Badri

36

47 37 Private Agriculture 0.2075|(Brijlal son of Sukhlal,
Ramraj, Jagdish Kumar,
Dharamraj, Rajepal, Raj
Bahadur sons of
Asharfilal, Jagrup Singh,
Rajjan Singh sons of
Ayodhya Singh, Widow
Rukmin wife of Ayodhya
Singh, Gajraj Singh son
of Brahma, Shiv Kumar
Yadav son of late
Vanshilal and Jaswant
Singh son of late
Vanshilal, Bhullu son of
Panna, Anganu son of
Channa, Shivram son of
Buddhi, Veer Singh son
of Dulara, Jagdish Singh,
Chandrapal sons of
Bhagwati Prasad, Babu
Singh, Chhotelal sons of
Sundar

37

48 38 Government Agriculture 0.518|{Kanpur Development
Authority
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(38

49

Private

Agriculture

0.0235

Ram Singh, Man Singh,
Nain Singh, Jai Singh,
Uday Singh sons of
Magali Prasad

4

50

Private

Agriculture

0.2646

Ram Singh, Man Singh,
Nain Singh, Jai Singh,
Uday Singh sons of
Magali Prasad

5

51

56

Government

Agriculture

0.0326

Kanpur Development
Authority
56

52

57

Government

Agriculture

0.4066

Kanpur Development
Authority
57

53

58

Government

Agriculture

0.245

Kanpur Development
Authority
58

54

59

Government

Agriculture

0.0257

Kanpur Development
Authority
59

55

60

Government

Agriculture

0.1289

Kanpur Development
Authority
60

56

62

Government

Agriculture

0.0157

Kanpur Development
Authority
62

57

63

Government

Agriculture

0.011

Kanpur Development
Authority
63

58

64

Government

Agriculture

0.0081

Kanpur Development
Authority
64

59

68

Common

Agriculture

0.0029

Munshilal son Nanhku,
Widow Vilasha Devi
wife Ram Dayal, Raj
Kumar, Rajendra Kumar,
Shiv Pratap, Harilal sons,
Ram Dayal, Manoj
Kumar, Ganesh sons
Vishwanath, Jai Shakar
son Padma Pati, Ram
Kumar son of
Manoharlal, Prashant,
Chandrakants sons, Dev
Shakar, Vijay Kumar,
Ajay Kumar sons
Vishambharnath, Smt.
Krishna Devi, wife of
late Vishambharnath,
Abhinav Kumar and
Anubhav Kumar, sons of
late Deepak Kumar, Miss
Anupriya daughter of
Deepak Kumar, Deepak
Kumar son of Ravi
Kumar, Neeraj Kumar,
Bhanu Pratap sons Late
Vishwanath, Deepak
Kumar Nishad son RK
Nishad

68
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60

688

Private

Agriculture

0.1131

Jagdish, Ramkishan,
Jayanarayan sons Pagal
688

61

689

Private

Agriculture

0.0594

Jagdish, Ramkishan,
Jayanarayan sons Pagal
689

62

690

Private

Agriculture

0.041

Jagdish, Ramkishan,
Jayanarayan sons Pagal
690

63

692

Government

Agriculture

0.0143

Kanpur Development
Authority
692

64

693

Government

Jangal Digar

0.0043

Jangal Digar
693

65

695

Common

Agriculture

0.0429

Kanpur Development
Authority, Ramsevak,
Ramyjivan sons of
Rajaram, Bade Lal Pal
son of late Jagannath and
Ramshankar son of late
Jagannath and Ram
Khilawan Pal son of late
Jagannath and Ram
Vilash Pal son of late
Jagannath and Saurabh
Kumar Pal son of late
Jagannath, Jagdish,
Ramkishan, Jayanarayan
sons of Pagal, Ramesh
Chandra Pal and
Ramkishan Pal sons of
late Ramnath Ramnaresh
Pal, Jeetu Pal sons of
Ramasare

695

66

698

Government

Agriculture

0.0458

Kanpur Development
Authority
698

67

70

Private

Agriculture

0.0253

Devanarayan,
Devshankar sons
Shivnath

70

68

700

Government

Agriculture

0.032

Kanpur Development
Authority
700

69

71

Private

Agriculture

0.0831

Smt. Durgavati wife of
Kandhai
71

70

73

Government

Agriculture

0.2147

Kanpur Development
Authority
73

71

755

Government

Rasta

0.0087

Rasta
755

72

757

Government

New Parati

0.064

New Parati
757

73

759

Private

Agriculture

0.0024

Jagdish, Ramkishan,
Jayanarayan sons of
Pagal, Ramesh Chandra
Pal and Ramkishan Pal
sons of late Ramnath
Ramnaresh Pal, Jeetu Pal
sons of Ramasare

759
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74 76 Government Agriculture 0.001{|Kanpur Development
Authority
76

75 760 Private Agriculture 0.1574{[Ranjit, Balveer sons of
Bhikhu
760

76 761 Government Agriculture 0.0398|[Kanpur Development
Authority
761

77 77 Government Usar 0.4045||Usar
77

78 770 Government Agriculture 0.3729|(Kanpur Development
Authority
770

79 772 Private Agriculture 0.0713||Gulav Singh son of
Mohan Lal, Rekha
daughter of Mohan Lal,
Hoshiyar Singh son of
Shivratan Singh, Jagrup,
Ramavatar sons of
Dhaniram

772

80 773 Private Agriculture 0.0863([Pooti Singh, Lal Singh,
Nawab Singh sons of
Motilal

773

81 775 Private Agriculture 0.1012((Mrs. Bina Yadav wife of
Ramcharan Yadav
Balwan Singh,
Mansingh, Gyan Singh,
Gulab Singh, Sagar,
Charan Singh sons of
Lalaram

775

82 776 Private Agriculture 0.0522([Shivshankar son of
Hazari
776

83 777 Private Agriculture 0.1234{[Shivshankar son of
Hazari
777

84 778 Private Agriculture 0.1356|(Kamal Singh, Ashok
Kumar sons of Rampal
Balwan Singh, Vijay
Singh sons of Moti Lal
778

85 779 Private Agriculture 0.1424||[Ramprakash, Horilal
sons Shivraj
Swamiprasad son of
Manna Mahesh alias
Ramkhelavan, Suresh s/o
Gajraj Shyamkali wife
Gajraj Anees Alam son
of Haji Badre Alam
Mohammad Ahmed son
of Haji Badre Alam
Qureshi Mrs. Anita
Vishwakarma Wife of
Rajneesh Vishwakarma
Mrs. Nanhi Devi Sharma
Wife Sanjay Sharma
Ashish Kumar Sharma,
Sanjay Sharma sons
Shivprasad Sharma Mrs.
Sushila Gupta Wife
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Kaushal Kishore Gupta
Mrs. Lakshmi Singh wife
Ranveer Singh Mrs.
Vimala Devi wife Rajesh
Kumar Ram Mohan
Awasthi, son of Late
Chandrika Prasad

779

86 78 Government Agriculture 0.3823|(Kanpur Development
Authority
78

87 780 Private Agriculture 0.0256|[Mahesh Kumar, Sunil
Kumar, Abadhesh
Kumar sons Parshuram
Smt. Rajrani wife
Parshuram Balwansingh
son Siddhinath Jashoda
son of Baburam
Shivprasad son Sukhlal
Thakur Prasad son of
Chbhotalal

780

88 781 Private Agriculture 0.0024{[Mahesh Kumar, Sunil
Kumar, Abhdesh Kumar
sons of Parshuram, Smt.
Rajrani wife of
Parshuram, Balwan
Singh son of Siddhinath
Jashoda son of Babu
Ram, Shiv Prasad son of
Sukh Lal Thakur Prasad
son of Chhote Lal

781

89 787 Private Agriculture 0.0781|[Mahesh Kumar, Sunil
Kumar, Abadhesh
Kumar sons Parshuram
Smt. Rajrani wife
Parshuram Balwansingh
son Siddhinath Jashoda
son of Baburam
Shivprasad son Sukhlal
Thakur Prasad son of
Chhotalal

787

90 79 Common Agriculture 0.4083([Kanpur Development
Authority , Veer Singh
son of Dulara, Chandrpal
son of Bhagwati Prasad
Babu Singh, Chhotelal
sons of Sundar

79

91 791 Private Agriculture 0.0074|[Smt. Rajpati wife of
Satyanarayan, Dinesh
Kumar Pal son of
Ramprasad Savitri wife
of Ramprasad Shivnath
Pal, Harinath Pal sons of
Chhota alias Ramnarayan
Amirti Devi wife of
Chhota alias Ramnarayan
Durga Prasad son of
Sitaram, Nawab Singh
son of Motilal

791

92 812 Private Agriculture 0.0039|(Balwan Singh son of
Motilal
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|[812

93

814

Private

Agriculture

0.1429

Kamal Singh, Ashok
Kumar sons Rampal
Balwan Singh, Vijay
Singh sons Moti Lal,
Raja Singh, Bhupendra
Singh sons Ram Asare
Mrs. Vittan wife Ram
Asare, Ram Gepal son
Nanhu

814

94

815

Private

Agriculture

0.1286

Kamal Singh, Ashok
Kumar sons Rampal
Balwan Singh, Vijay
Singh sons Moti Lal,
Raja Singh, Bhupendra
Singh son Ram Asare
Mrs. Vittan wife Ram
Asare, Jamuna Devi wife
Late Ram Narayan and
Pappu and Phool Singh
and Mahendra Singh
Yadav sons Late Ram
Narayan, Jitendra Yadav
son Late Ram Narayan
815

95

816

Private

Agriculture

0.0981

Widow Mahrana wife
Mahgu Patuwa son Ratan
Chaubi wife late Baguwa
and Kishan Kumar son
late Baguwa Shiv
Shankar son late Ganga
Ram Smt. Ghasita wife
late Ganga Ram

816

96

817

Private

Agriculture

0.1015

Bharat Singh son of
Phool Singh, Miss
Shivani minor age 9
years daughter of Phool
Singh mother Gyanvati
Smt. Gyanvati wife of
late Phool Singh, Balwan
Singh, Maan Singh,
Gyan Singh, Gulab
Singh, Sagar, Charan
Singh sons of Lalaram
Sushila Devi wife of
Ratiram, Jitendra Kumar,
Brijendra Kumar sons of
Shivpal Singh Mithlesh
Kumari wife of Shivpal
Singh, Mrs. Rekha
Sharma wife of Shiv
Kumar Sharma

817

97

818

Private

Agriculture

0.0044

Nawab Singh son of
Motilal
818

98

821

Government

Charagah

0.0122

Charagah
821

99

822

Private

Agriculture

0.1773

Lal Singh son of Moti
Lal
822

100

823

Private

Agriculture

0.0788

Nawab Singh, Pooti
Singh sons of Motilal




[T &% 3(ii)]

43

|[823

101

824

Private

Agriculture

0.0199

Thakur Prasad son of
Chaitu
824

102

826

Government

Agriculture

0.2675

Kanpur Development
Authority
826

103

842

Private

Agriculture

0.0357

Maujilal son of Bashi
Ramakant son of
Shivshankar

842

104

844

Private

Agriculture

0.0127

Shivshankar son of
Hazari
844

105

846

Private

Agriculture

0.1514

Mahesh Kumar, Sunil
Kumar, Abadhesh
Kumar sons Parshuram
Smt. Rajrani wife
Parshuram Balwan Singh
son Siddhinath Jashoda
wife Baburam
Shivprasad son Sukhlal
Thakur Prasad son of
Chhotalal

846

106

847

Private

Agriculture

0.0112

Mrs. Shikha Kanodia
wife of Anshu Kanodia
Mrs. Rasna wife of Dilip
Kumar Chaurasia, Pawan
Kumar, Naveen Kumar
sons of Prem Singh
Ramsajeevan, Randhir
Singh, Gulab Singh sons
of Shivraj Singh

847

107

849

Private

Agriculture

0.0334

Mrs. Shikha Kanodia
wife of Anshu Kanodia
Mrs. Rasna wife of Dilip
Kumar Chaurasia

849

108

850

Private

Agriculture

0.0134

Mrs. Shikha Kanodia
wife of Anshu Kanodia
Mrs. Rasna wife of Dilip
Kumar Chaurasia, Pawan
Kumar, Naveen Kumar
sons of Prem Singh
Ramsajeevan, Randhir
Singh, Gulab Singh sons
of Shivraj Singh

850

109

851

Private

Agriculture

0.0091

Smt. Rajpati wife of
Satyanarayan Dinesh
Kumar Pal son of
Ramprasad Savitri wife
of Ramprasad Shivnath
Pal, Harinath Pal sons of
Chhota alias Ramnarayan
Amirti Devi wife of
Chhota alias Ramnarayan
Durga Prasad son of
Sitaram

851

110

876

Private

Agriculture

0.0142

Kamal Singh, Ashok
Kumar sons of Rampal
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Balwan Singh, Vijay
Singh sons of Moti Lal
876

[Taluk: NARWAL

|Village: Chatmara

111

110

Private

Agriculture

0.0315

Ramdhani, Ramvilas
sons of Maniyan Jagdev
son of Sundar
Chandrapal son of Surja
Shivcharan, Maujilal
sons of Kalicharan
Rajbahadur son of
Sukhdev Ramjivan,
Ramsanehi,
Ramkhelavan sons of
Badke Smt. Rajrani wife
of Vikrampal alias
Vishnupal Shyam
Sundar, Balveer Singh,
Dharam Singh sons of
Govind Pal Smt. Rajrani
wife of Govind Pal S.T.
Narayan State
Developers Pvt. Ltd. D.
Tej Narayan Singh son of]
late Dhruv Narayan
Singh

110

112

113

Private

Agriculture

0.1011

Ramdhani, Ramvilas
putragan maniya Jagdev
son Sundar Chandrapal
son Surja Shivcharan,
Maujilal sons Kalicharan
Rajbahadur son Sukhdev
Ramjeevan, Ramsanehi,
Ramkhelavan sons elder
Smt. Rajrani wife
Vikrampal alias
Vishunpal Shyam
Sundar, Balveer Singh,
Dharam Singh sons
Govind Pal Smt. Rajrani
wife Govind Pal ST
Narayan State
Developers Pvt. Ltd. Dy.
Tej Narayan Singh, Son
of Late Dhruv Narayan
Singh, Ramdhani son
Narayan Pratap Singh
son of Rameshwar
Harnam, Balram,
Sukhram, sons of
Ramkishan Mrs.
Vimaladevi wife
Ramkishan Rajbahadur
son of Sukhaev
Rammanohar, Ramdas
sons Ganesh Shankar
Vishwakarma Tilu son of
Mohan Lal Mrs. Rajna
Yadav Wife Upendra
Singh Yadav Smt. Rita
Yadav Wife Yogendra
Singh Yadav, Smt.
Poonam Pandey wife
Anoop Kumar Pandey,
Omkant Tiwari son
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Murli Manohar Tiwari,
Smt. Kusum Tiwari wife
Vinay Tiwari, Smt. Usha
Mishra wife Vinay
Mishra, Bhura Dixit son
Rajkaran Dixit, Rajesh
Vishnoi son Ramvilash,
Smt. Nanki Devi wife
Randhir Singh, Smt.
Kasturi Pandey wife
Sunil Kumar Pandey,
Smt. Kunti Yadav wife
Ramgopal Yadav, Smt.
Ramasingh wife Pankaj
Singh, Ramprakash son
Vinayak Prasad Yadav,
Sonia Yadav wife Ritesh
Kumar Yadav, Ranjita
Singh wife Sushil Singh,
Maya Yadav wife Ganga
Singh, Smt. Neeta Yadav
wife Priyantu Yadav,
Priyendu Yadav son
Ramprakash Yadav,
Ganga Prasad, Ganga
Bishun, Vishwanath
Singh, Shivnath Singh
sons Bhagwan Deen
Jaipal, Haripal, Naipal,
Sher Singh, Bhola sons
of Ramratan Ms.
Rashmi, Ms. Sarita
daughters of Raghunath
Yadav Mrs. Radha Devi
wife of Raghunath
Yadav ST Narayan State
Developers Pvt. Ltd.
Director Shri Tej
Narayan Singh son of
late Dhruv Narayan

Singh
113
113 115 Private Agriculture/ Non- 0.0083((Gangaprasad, Ganga
Agriculture Bishun, Vishwanath

Singh, Shivnath Singh
sons of Bhagwandin
Jaipal, Haripal, Naipal,
Shersingh, Bhola sons of
Ramratan Ms. Rashmi,
Ms. Sarita daughters of
Raghunath Yadav Mrs.
Radha Devi wife of
Raghunath Yadav S.T.
Narayan State
Developers Pvt. Ltd.
Director Shri Tej
Narayan Singh son of
late Dhruv Narayan
Singh, Anil Kumar,
Rakesh Kumar sons of
Mulakchandra resident of]
Harjendra Nagar Kanpur,
Ganga Prasad son of
Kalidin Rambhikhari son
of Surajpal Manoj
Kumar son of late
Maikoolal,

115
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114

116

Private

Agriculture

0.1053

Ganga Prasad, Ganga
Bishun, Vishwanath
Singh, Shivnath Singh
sons of Bhagwandin
Jaipal, Haripal, Naipal,
Sher Singh, Bhola sons
of Ramratan Ms.
Rashmi, Ms. Sarita
daughters of Raghunath
Yadav Mrs. Radha Devi
wife of Raghunath
Yadav S.T. Narayan
State Developers Pvt.
Ltd. Directors Shri Tej
Narayan Singh son of
late Dhruv Narayan
Singh, Anil Kumar,
Rakesh Kumar sons of
Mulakchandra, Ganga
Prasad son of Kalidin
Rambhikhari son of
Surajpal Manoj Kumar
son of late Maiku Lal,
Ramasare, Laxmi
Narayan, Mishrilal sons
of Chota Vikas, Subhash
sons of Badri Mrs. Rama
wife of Badri, S.T.
Narayan State
Developers Pvt. Ltd.
Directors Shri Tej
Narayan Singh son of
late Dhruv Narayan
Singh, Vinay Kushwaha
son of late Ram Shankar
Kushwaha, Pramod
Kumar son of Shri Laxmi
Narayan, Smt. Sadhana
Vishwakarma wife of
Shri Anuj Vishwakarma,
Smt. Sanjana Yadav wife
of Shri Vinay Kumar
Yadav, Indra Kumar son
of Shri Ram Lakhan,
Arvind Kumar Yadav
son of Chandrapal Singh
Yadav, Anish Kushwaha
son of Rampal
Kushwaha, Mani
Shekhar son of Shri
Bajrang Bali Mool,
Pankaj Kushwaha son of
Shri Ram Chandra
Kushwaha, Smt. Hem
Prabha wife of
Dharmendra Singh, Smt.
Babli Pal wife of Shri
Santosh Kumar, Smt.
Poonam Pal wife of Shri
Yogesh, Smt. Sarita
Tripathi wife of Ajay
Narayan Tripathi, Smt.
Archana wife of Shri
Kunj Bihari Mishra, Smt.
Kalpana Devi wife of
Murari Kumar, Smt.
Babli wife of Shri Sheru,
Smt. Rajol Devi wife of
Shri Vijay Pal, Gyan
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Prakash Yadav son of
Shri Amar Nath Yadav,
Man Singh son of Shri
Ram Manohar Mool,
Seema Kumari daughter
of late Santosh Kumar,
Smt. Neelima Sharma
wife of Shri Santosh
Kumar Sharma, Smt.
Malti wife of Shri Maya
Ram, Smt. Sarla wife of
Shri Virendra Sahu, Smt.
Sunaina Devi wife of
Shri Ramkaran , Narayan
Prasad Tiwari son of late
Ramdatt Tiwari, Anish
Kushwaha son of Shri
Ram Pal Kushwaha,
Veer Singh son of late
Ramdin, Smt. Sudha
Devi wife of Shri Anil
Kumar, Jaikaran Singh
son of Rajaram, Vinay
Kushwaha son of late
Ramshankar Kushwaha,
Subhash Kumar son of
Shri Suresh Kumar,
Khem Singh Yadav son
of Shri Milan Singh
Yadav, Ashutosh son of
Shri Babu Ram Yadav,
Smt. Nanki wife of Shri
Raj Kishore, Naresh
Singh Yadav son of Ram
Singh, Smt. Madhu wife
of Shri Deep Chandra,
Kusum Saini wife of Shri
Anil Kumar, Smt. Savita
Gupta wife of Sanjay
Kumar Gupta,
Ramashankar Yadav son
of Motichandra Yadav,
Sanjay Singh son of
Patirakhan Singh, Smt.
Mamta Devi wife of Shri
Krishna Kumar, Smt.
Sumitra Devi wife of
Shri Jai Kishore, Smt.
Sadhna Singh wife of
Shri Ram Prakash Singh,
Smt. Mamta Singh wife
of Shri Rajesh Singh, Jai
Narayan son of Shri
Nand Kishore, Vinod
Kumar Yadav son of Shri
Chandrapal Yadav, Smt.
Sumitra Devi wife of
Shri Jai Kishore, Vinod
Kumar Pal son of Brij
Lal Pal, Dhirendra Pratap
Singh son of Shri Ram
Bhajan Singh, Pinky wife
of Shri Shiva, Mrs. Rita
wife of Shri Bala, Mrs.
Sanyogita Singh wife of
Shri Harihar Kumar
Singh, Mrs. Krishna
Kumari wife of Shri

Santosh Kumar
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{116

115

137

Private

Agriculture

0.0018

Jiyalal son of Jagannath
Mulayam Singh son of
Mihi Lal Vijay, Rajendra
Singh, Virendra Singh,
Surendra Singh sons of
Biharilal and Subhash
Naba0 10 years son of
Rampratap Sr. Smt.
Gyanwati (Mother) and
Smt. Gyanwati wife of
Rampratap Mulayam
Singh son of late Mihi
Lal Smt. Bhagwan Devi
wife of late Munna Singh
Lal Singh son of
Ramdhani Smt. Deepika
Gautam wife of Surendra
Singh Gautam Smt.
Nirmala Singh wife of
Gyanendra Singh Hari
Singh Gautam son of
Munshi Singh Bihari Lal
son of late Kandhai Jiya
Lal son of Jagannath
Surendra Singh Gautam
son of Atar Singh
Babaraj Rajeshwar
Realty Pvt. Ltd. Director
Shivam Singh Gautam
son of Surendra Singh
Gautam

137

116

138

Private

Agriculture

0.0435

Mulayam Singh son of
Mihilal Vijay, Rajendra
Singh, Virendra Singh,
Surendra Singh sons of
Biharilal Subhash age 13
years son of Rampratap
Guardian Mrs. Gyanvati
(mother) Mrs. Gyanvati
wife of Rampratap

138

117

242

Government

Jalane ki lakdi

0.0084

Jalane ki lakdi
242

118

243

Private

Agriculture

0.0074

Subedar, Raj Bahadur,
Shri Pal sons Kallu
Navneet Kumar minor 8
years son Ajay Pal Sr.
Savitri Devi mother Smt.
Savita Devi, wife Ajay
Pal Gyanendra Kumar
minor 15 years son Ram
Nath Guardian Anita
mother Smt. Anita, wife
Ram Nath

243

119

248

Private

Agriculture

0.0228

Shri Pal, Ramvilas sons
Ayodhya Dharam Singh
Ba. , Balveer Singh Ba.
Putragan Rampal Balram
Singh Minor age 14
years son of Rampal
Guardian widow
Rahmala mother
Rahmala wife widow
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Rampal
248

120 250 Private Agriculture 0.0402|(Jitendra Singh, Virendra
Singh, Jagendra Singh
sons Ram Asare Smt.
Kamaladevi wife resident
of Ram Asare Kumari
Rita daughter Ram
Asare, Brahma,
Ramgulam, Bhagirath,
Babu sons Bhaggu Smt.
Soni Devi, wife of
Rajeev Kumar, daughter
of Gaya Prasad Raju
Singh, Sanjay Kumar,
Manoj Kumar sons
Vishwanath, Raj
Bahadur, Subedar,
Shripal sons Sukhdev
alias Kallu Savita Devi
wife Late Ajay Pal and
Navneet Kumar son Late
Ajay Pal Kanhaiyalal,
Asharfilal sons younger
Gyanendra Kumar Minor
09 years son Ramnath
Guardian Anitadevi
mother Mrs. Anitadevi,
wife, Ramnath, resident
of Tikrapaigambarpur,
Ramkishore, Vijay
Shankar, sons,
Ramnarayan. Mrs. Bhuri
Devi wife Ramnarayan
Ramprasad Yadav,
Jagroop Singh Yadav,
Ramroop Yadav, Arvind
Kumar Yadav son of
Rajaram Mrs. Nirmal
Yadav, daughter of
Ramkishan Yadav, wife
of Sharadkumar. Geeta
Yadav daughter
Ramkishan Yadav

250

121 268 Government Nala 0.0076||Nala
268

122 440 Private Agriculture 0.0569||(Gangaprasad, Ganga
Bishun, Vishwanath
Singh, Shivnath Singh,
Gangbishun, Vishwanath
Yadav, Shivnath
Putragan Bhagwandeen
Jaipal, Haripal, Nepal,
Sher Singh, Bhola sons
Ramratan Rashmi Yadav
wife late Raghunath
Yadav and Sarita Yadav
father late Raghunath
Yadav Ms. Rashmi, Ms.
Sarita daughters
Raghunath Yadav Smt.
Radha Devi wife
Raghunath Yadav

440

123 446 Private Agriculture 0.0163|[Ramdhani, Ramvilas
sons of Maniyan Jagdev
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son of Sundar
Chandrapal son of Surja
Shivcharan, Maujilal
sons of Kalicharan
Rajbahadur son of
Sukhdev Ramjivan,
Ramsanehi,
Ramkhelavan sons of
Badke Smt. Rajrani wife
of Vikrampal alias
Vishnupal Shyam
Sundar, Balveer Singh,
Dharam Singh sons of
Govind Pal Smt. Rajrani
wife of Govind Pal S.T.
Narayan State
Developers Pvt. Ltd. D.
Tej Narayan Singh son of]
late Dhruv Narayan
Singh

446

124

447

Private

Agriculture

0.0581

Ramdhani, Ramvilas
sons of Maniyan Jagdev
son of Sundar
Chandrapal son of Surja
Shivcharan, Maujilal
sons of Kalicharan
Rajbahadur son of
Sukhdev Ramyjivan,
Ramsanehi,
Ramkhelavan sons of
Badke Smt. Rajrani wife
of Vikrampal alias
Vishnupal Shyam
Sundar, Balveer Singh,
Dharam Singh sons of
Govind Pal Smt. Rajrani
wife of Govind Pal S.T.
Narayan State
Developers Pvt. Ltd.
Director Tej Narayan
Singh son of late Dhruv
Narayan Singh

447

125

448

Private

Agriculture

0.0077

Ramkumar, prince son of
Baburam Ramchandra
Awasthi, Ramkishore
Awasthi, Rammohan
sons Chandrikaprasad
Balkrishna,
Kaushalkishore sons
Prahlad Mrs. Shantidevi
wife of late Prahlad
Haripal Singh son of
Munnu Singh Mrs.
Gayatri Awasthi Wife
Rammohan Awasthi
Bhagwati, Mahavir,
Sunil Kumar, Anil
Kumar Mishra sons
Jamuna Prasad

448

Village: Uchti

126

763

Private

Agriculture

0.0716

Phool Kumari wife of
late Chandrapal and
Pushpendra Kumar son
of late Chandrapal and
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Seema Devi daughter of
late Chandrapal and
Reema Devi daughter of
late Chandrapal and
Bhupendra son of late
Chandrapal and
Satyendra Kumar son of
late Chandrapal Chetram,
Ramchandra sons of
Surajbali Mrs. Mithana
wife of Ramlal Deshraj
son of Ramlal

763

Total|| 11.9544||

[F. No. NHAI/PIU-KNJ/KNP-RR/2022/3D]
SHAIKH AMINKHAN, Director
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